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| TEM NO. Mw#t 2 COURT NO. 2 SECTI ON XI'V

SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (CGivil) No(s).12208/2012

(From the judgenent and order dated 17/02/2012 in CWP No. 61/2012 of The
H GH COURT OF DELHI AT N. DELH)

G JAYALAL Petitioner(s)
VERSUS

UNION OF I NDI A & ORS. Respondent ( s)

(Wth office report )

Date: 02/05/2013 This Petition was nentioned today.

CORAM :

HON BLE MR, JUSTI CE P. SATHASI VAM
HON BLE MR JUSTICE M Y. EQBAL

For Petitioner(s) M. Sanjai Kumar Pat hak, Adv.

For Respondent (s) M. Raj eev Sharma, Adv.
M. MC. Dhingra , Adv
M. D.S. Mhra , Adv
M. Rajesh Srivastava , Adv

UPON bei ng nmentioned the Court made the follow ng
ORDER

Li st before the first Vacation Court.

[ Usha Bhardwaj ] [ Savita Sainani ]
Court Master Court Master



